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SHRI ANNASAHIB SHINDE: It is 
no doubt true tbat the pbysical appearance 
of cattle from Haryana is the best in tbe 
country. Our entire effort is conccntrated 
in Ihis direction namely Ihat while tryinll 
10 increase Ihe milk yields, Ihe physical 
appearance of the best of our cattle should 
be maintained alnna with ~ introduction 
of the milk yield characteristics or acnotlc 
characterisllcs that result in Incroased milt 
yield. Our effort i. exactly in Ihal direc-
tion whicb the hon. Member has IUllested. 

THE MINISTER OF FOOD AND 
AGRICULTURE (SHRI JAGnVAN RAM): 
There will be larae·scale ero •• -breedin, In 
Haryana. 

SHRI ANNASAHIB SHINDE I As 
has ~  lubmilled by the hon. Minister, 
we are work in. on a large-scale Icheme of 
eross-breedinll. I wish Ihat the IBme deve-
lopment wblch we endorse would come 
about in Haryana 100. 
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SHRI ANNASAHIB SHINDS I In 
.reas whero .,rfculture Is developin. wbleb 
have a lal1' numbar of farmer.. tbe, 
consider wild can Ie a nuiaance to their 
crops. That il wby on Ibo request of tb • 
Stale Governments tbls scbeme II belDl 
operoted. Many tlmel al 100D U w. 
catch some cattle. farmerl come and ask 
lor them; we return the cattle if tbey 
claim ownership. Callie are supplied only 
on demaDd ; we do not force tbem On any-
body. 
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SHRI ANNASAHIB SHINDE: AI 
fur as Bihar II cODcerned, we bave Intenalv. 
callie development Ichemes In two 
diltrlcts, Barauni and Patna. Moreover, 
cattle development schemel are taten up 
by Stale GovemmeDts In all States. lbere 
are substantial plan provisions for tbe d_ 
lopment of animal husbandry In Bihar, 
Bea.al and other Statel. 

~lrlb lloll .f Pertllller I. 0.1.1 b,. 
COO,....II.. Soclot' .. 

·305. SHRI D. N. PATODIA: Will 
tbe Mlnilter of FOOD AND AORICUL-
TURE be pl_d to Itale: 

(a) wbetber It I, a fact tbat lome of 
tbe cooperative aodetlCl wbo bave been 
entru5ted witb the job of dlatributlon of 
fertilisers In Deihl bave been indulainJ in 
malpractices and compl.inll have been 
received In thil rOJard : 

(b) If I", the nalure 01 tile complaints 
received ; and 

(c) wbother aD1 action baa been taken 
b)' OoYerlllDlnl 10 probe iQ&o tb. tDaltor 7 
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THE MIl'fISTER. OF STATE Il'f THE 
MINISTRY OF FOOD. AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI M. S. GURU-
PADASWAMY) : (a) As reported by 
Delbi Admlailtratloa complalats of mal-
practices ia dlltributioa of fertililer have 
beea received alainst .ome cooperatives. 

(b) Non·maiDtenance of correct 
accounts : falsification of accounts in some 
casel; recordiDI of bOKUS sales; sale of 
fertiliser to uDauthorised porsons outside 
Delhi area. 

(c) The matter is now under enquiry 
by Sub-divIsional Malistrate. r~l  after 
prelimiDary eDquiry by ~  officer of b~ 
CooperatioD DopartmeDt of Delhi Adlllinis-
tratloa. 

SHRI D. N. PATODIA: When were 
thele complaints received and what pro-
Iresl bas been made in conductlns inquiry? 
AccordiDI 10 tbe complaiDtl, now much is 
the amount Involved in defalcation? 

SHRI M. S. GURUI'ADASWAMY: 
Complaints were received between June and 
Jul, 1968. Tbey were made by some 
vllll.ers 10 Ihc Execul.ve Councillor, 
Metropolitan Council, Delhi. 

As far tbe "moDnt., in complaints they 
have mllde aDY specific meDtion of the 
amounts, but Ibe, have ,aid that Dlalpmc-
tices have beeD .:ommilled and these ha\'< 
lot 10 be Investl,lted. 

SHRI D. N. PATODlA: Generally 
Ipe.kID" throuKh the.e co-operative socie-
tie., how milch quaDtily i. r b ~  anll 
wbat amouDt of prollt is pcrmiHed to the 
locietles on their l~  1 Apart frolll the 
locieties, ~  wrc the otber agedes 
throulh which f.rtili,e .. Krc beiDa distri-
buted, aDd In their ~  what prollt is per-
mitted by Goyeroment '! 

SHRl M. S. GURUPADASWAMY : 
Ferlililen are diatributed throUllh co· opera-
IIvn· .ubject to the needs of the areas 
where they operate. 

About the marKin, 1 would require 
notices. 

SHRI D. N. PATODlA: My ques-
tion 'has not beea answered. I .sked bow 
1Il1I.1I is b<.in, lr ~  presently. His 

reply of "subject to requirements" does nOI 
menn nnythinl. About thc marlia he did 
not say. The second question wu: wbat 
arc the olher media of distributioa apart 
from the co-operative societies throulh 
which fertilisers are being distributed. 

SHRI M. S. GURUPADASWAMY; 
This question relat.s to malpractices, buI I 
can lIive the hon. member the information. 
So fHr. the Co-operati.. MartetiDa 
Federati!'n of De.hi have distributed nearly 
34.244 quintals of fertilizers villued at 
Rs. 23! lakhs, from 1.7.68 to 30.11.68. 
About the marllin and the rcst of ii, I 
requile notice. 

SHRI D. N. PATODlA: Wbat 
ub,)ut the other media of distribution. 

SHRI M. S. GURUPADASWAMY : 
Th(;c media "re well known-co-operatives 
as also private agencies are dealina with 
fertilisers. 
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MR. SPEAKER: What is your ques-
tion 1 You are liyina informatioD. 
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MR. SPEAKER: Come to ferlilisers. 
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SHRI M. S. GURUPADASWAMY: To 
The hOIl. member forgets that we are deal-
ina with co-operatives, and Ihe co-oper.,-
lives are governed by the co-operative law 
and the Delhi Administration has got to 
deal with all the cases referred to them. If 
there arc malpraL"tices committed by any 
individuals in the co·operatives. they have 
101 to be dealt with accorJing to the law 
on the subject. 

SHRI KANWAR LAL GUPrA: 
You enact the law. not the Delhi Adminis-
tration. 

SUR! M. S. GURUP .... DASWAMY : 
To bring in political parties or individuals 
workiol in the panics Is not proper, and 
not relevant. 
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MR. SPEAKER: Shankaranand • 

That is irrelevant. It is not pertinenl 
to this question. J have called the nellt 
person. You have had your say. 

SHRIB. SHANKARANANO: do 
not want to malign any political parly or 
name anybody who is a bOlUS co·operator 
belongina to other political parties. 

I do oot want 10 do that. Co-operative 
movement in a country i. starled for the 
economic improvement of the common 
man and not allow undue profits to tbe 
business community. I thinle the wholo 
co·operative movement b aimed at satisfy-
ing the ~o r  But in India co-opera-
tiYe societies are formed with allerlor 
motives. The fertiliser cO'operative society 
is meant to help the farmor ami the IIlrl-
cu1turillit. 

MR. SPEAKER; Where is Ihe ~
tlon? 

SHRI B. SHANKARANANO: May 
know whether the Government h.ye 

ascertained whether this particular fertiliser 
cooper.tive soc;·ety consist! of farmcor and 
agriculturist or mainly business people 
whose main motive is proHt 7 

SHRI M. S. GURUPADASWAMY: 
Therco is no fertiliser co-operatiye society. 
But therco are co·operatiye societies wbleb 
undertake the distribution of fertilillCr.. So 
far a' the interests inyolveJ in "arious co-
operative societies are concerned. it is a 
leparate qu"tion, and ir the hon. Member 
lives notice, I am prepared to rurnish 
Inrormation. 

Dnelopaaent of Cullewnut 1 ..... ', Darlal 
POllI1ll Pili. 

+ 
·306. SHRI A. SREf!OHARAN I 

SURI HIMATSINOKA i 




